DELHI VIDHAN SABHA
; ‘ BULLETIN PART-II
{General information relating to legislative and other matters)
; Thursday., June 16, 1994/Jgyestha 26, 1916 (saka)

No.95 : i
: DETENTICN'AND RELEASE OF MEMBER

The following communication dated the 13th June, 1994

addressed to the Speaker: pDelhi Legislative assembly, from

the Deputy Ccommissioner of police, New Delhi District, New
Delhi, was received on 15th June: 1994 :-

T have the honour to inform you that

Sh. Ramvir Singh Bidhuri,M.L.A. alongwith
his other supporters was detained under
section 65 of Delhi Police Act. 1978, for
disobeying the 1awful direction of Police
from Parliament Street, cpposite Police

" Station parliament Street, New Delhi at
%20 P.M. tOdaY i.e. 13-6-1994'

' : He was released at 1.55 P.M. from
Police Station parliament Street,New Delhi.,
the same day i.e. 13.6+19%94.

o He again ddsobeyed the lawful direction
~f Ppolice alongwith workers of Badarpur
pPawer House at the apove place and was
detained under section 65 of Delhi Police
Act, 1978 from the said place at 2.00 P.M.
and was released at 2.05 P.M. from Police
Station pParliament Street, the same day."

P.N. GUPTA
SECRETARY
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